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T.A. No.61/2844/2020

Central Administrative Tribunal
Jammu Bench, Jammu

T.A. No.61/2844/2020

This the 28th day of October, 2020

(Through Video Conferencing)

Hon’ble Mr. Rakesh Sagar Jain, Member (J)
Hon’ble Mr. AnandMathur, Member (A)

Divya Sharma, aged 23 years, d/o Late Sh. Davinder Kumar
Sharma, r/o Village Brij Nagar, Miran Sahib, Tehsil
R.S. Pura, District Jammu.

...Applicant

(Mr. B.S. Manhas, Advocate for applicant)

Versus

1. State of J&K through its Commissioner/Secretary,
Health & Medical Education, Civil Secretariat,
Jammu.

2. State of J&K through its Commissioner/Secretary,
General Administration Department, Civil Secretariat,
Jammu.

3. Director Health Services, Near MLA Hostel,
Jammu.

...Respondents

(Mr. Amit Gupta, Additional Advocate General)



2
T.A. No.61/2844/2020

O R D E R (ORAL)

Hon’ble Mr. AnandMathur, Member (A):

In the present TA the applicant Divya Sharma has

challenged the impugned order dated 14.3.2019 (Annexure I)

and order dated 8.4.2019 (Annexure VII) passed by the

respondents on the ground that the orders are unreasoned

and non-speaking and therefore, deserves to be set aside.

2. We have heard and considered the arguments of the

learned counsel for the applicant and the learned AAG

appearing for the respondents and gone through the

materials available on record.

3. The impugned orders rejected the case of the applicant

on the ground that it is not covered under Rules. Looking to

the tenor of the impugned orders, we are of the view that the

impugned orders are unreasoned and non-speaking and

therefore deserves to be set aside. Consequently, the

impugned orders dated 14.3.2019 (Annexure I) and 8.4.2019
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(Annexure VII) are set aside with a direction to the

respondents to re-consider the case of the applicant for

compassionate appointment and dispose of the same by

passing a reasoned and speaking order within a period of two

months from the date of receipt of a certified copy of this

order, with intimation to applicant.

4. The TA is disposed of as above. No order as to costs.

(AnandMathur) (Rakesh Sagar Jain)
Member (A) Member (J)

“SA”


